NATIONAL COMPANY LAW TRIBUNAL
DIVISION BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON Ol-- |o- go|&-

PRESENT: SHRI B.S.V. PRAKASH KUMAR, MEMBER (JUDICIAL)
SHRI S. VIJAYARAGHAVAN, MEMBER (TECHNICAL)

APPLICATION NUMBER : MA/389/1B/2018 - MA/ D67 /2otp
PETITION NUMBER : CP/552&553/1B/2018
R.Venadetcn fhim —
NAME OF THE PETITIONER(S) : FATHIMA ABDUL KHADAR
NAME OF THE RESPONDENT(S) : PARAGON STEELS PVTLTD & 2 OTHERS
UNDER SECTION : 60(5)
S.No. NAME (IN CAPITAL) DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

ORDER
List this matter on 05.10.2018.
(S VIJAYARAGHAVAN) (B.S.V.PRAKASH KUMAR)

Member (Technical) Member (Judicial)

St



